
 225
 Prevention  of  MAGHA  12,  1901  (SAKA)  Blackmarketing  and  226

 miin.  of  supp.  of  Essen,  Comm.  Etc.  Bilt  St,  Res.

 14.27  hrs.

 APPROPRIATION  (RAILWAYS)

 BILL,  1980*

 r.  DEPUTY-SPEAKER:  We  now

 come  to  the  next  item,  The  Railway
 Minister  may  move  the  Appropriation
 Bill.
 ह ਂ***

 THE  MINISTER  OF  RAILWAYS

 (SHRI  KAMLAPATI  TRIPATHI):  I

 beg  to  move  for  leave  to  introduce  a

 Bill  to  authorise  payment  and  appro-

 priation  of  certain  further  sums  from

 and  out  of  the  Consolidated  Fund  of

 India  for  the  services  of  the  financial

 year  1979-80  for  the  purpOses  of  Rail-

 ways.

 1.  DEPUTY-SPEAKER:  The  ques-
 tion  ४

 “That  leave  be  granted  to  intro-

 duce  a  Bill  to  authorise  payment
 and  appropriation  of  certain  further

 sums  from  and  out  of  the  Consoli-

 dated  Fund  of  India  for  the  services
 of  ¢he  financial  year  1979—84  for  the

 purposes  of  Railways.”

 The  motion  was  adopted.

 SHRI  KAMLAPATI  TRIPATHI:  I

 introduce**  the  Bill.

 14.29  hrs.

 STATUTORY  RESOLUTION  2.
 PREVENTION  oफ़  BLACK-MARKET-
 ING  AND  MAINTENANCE  OF  SUP-
 PLIES  OF  ESSENTIAL  COMMODI-

 TIES  mnn  PREVENTION  0r
 BLACKMARKETING  AND  rea-
 TENANCE  OF  SUPPLIES  OF  59.
 sara  COMMODITIES  BILL.

 थी  अटल  नि  वाजपेयी  (नई  दिल्‍ली) :

 हैं  एए

 यह  सभा  राष्ट्रपति द्वारा  5  भ्रवतुबर,  1979
 को  प्रख्यापित  चोरबाज़ारी  निवारण  श्र
 आवश्यक  वस्तु  प्रदाय  अध्यादेश,  1979

 (1979
 का  अध्यादेश  संख्या  10)  का

 निरनुमोदन  करतीअ/है  ।"

 4  ॥,
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 **Introduced  with  the  recommendation

 dated  1-2-80  of  the  President.


